
LOK SABHA DEBATES

L O K  SABHA v *  j 'm  i ( « p w m )  < r m  (ft * ? t

Saturday June 25, 1977/Asadha 4, 1899 
(Saka).

T he Lofc Sabha met a t Eleven of the 
Clock.

[M r. S p ea ker in the Chair]

PAPERS L A ID  ON TH E 
TA B LE

Notifications under C ustoms Act , 1962

TH E  M IN ISTE R  O F FIN AN CE 
A N D  REVENUE AN D B A N K IN G  
(SHRI H. M . P A T E L ): I beg to lay on 
the Tabic a copy each of the following 
Notifications (Hindi and English ver
sions) under Section 159 o f the Customs 
Act, 196a

(1) Notification No. 95-Customs pub- 
ii»hed in Gazette o f India dated the 25th 
June, 1977. together w?th an expla
natory Memorandum.

VPlaad in Library. Set No. LT-541/
71b

(2) Notification No. 96-Ca'toms and 
97-Cu*tom» pub! ished in Gazette of India 4|ted the 25th June, 1977 together with an 
explanatory Memorandum. [Placed in 
Library No. LT-541/77].

YOGA UNDERTAKINGS 
(TAKING OVER OF MANAGEMENT) 

B I L L -O w *

MR. SPEAKER : Mr. Raj Narain 
may continue hi* speech. The time 
allotted wa? 1 hour tod it has already taken 
2 hour* and 40 minute*. You may kindly 
flafoh your peoch now.
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SHRI V A Y A LA R  RAVI (Chirayinkil): 
Mr. Speaker, Sir, we can close tbe d e
bate now.

SHRI M . V. KRISHNAPPA (Ch:k- 
ballapur): Let them take Brahma- 
chari also along with Ashram.
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SHRI VASANT SATHB (Akola) :
I have been hearing him yesterday. This 
is too much for us. We refuse co hear 
one word more from him.

SHRI J. RAMBSHWARA RAO 
(Mahboobnagar) : This innuendo cah- 
not be permitted.

MR. SPEAKER: I have not under
stood it.ff w m

♦••Expunged n  ordered by the Chair.












